EXTENSION OF FORM G:
EXTENSION IN INVITATION FOR EXPRESSION OF

INTEREST FOR CHINTAMANIS JEWELLERY ARCADE
PRIVATE LIMITED OPERATING IN MANUFACTURE AND
RETAIL/TRADING OF JEWELLERY AT MUMBAI
Suraj Vista 3rd Floor Kashinath Bhuru Marg Prabhadevi Dadar West.

Mumbai, Maharashtra, India, 400028
{Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. [Name of the corporate debtor along with | Chintamanis Jewellery Arcade Private Limited
PAN & CIN/ LLP No. (CIN: U36910MH2003PTC138711)
PAN- AACCCO6408
2. |Address of the registered office Suraj Vista 3rd Floor Kashinath Bhuru Marg

Prabhadevi Dadar West.
Mumbai. Maharashtra, India, 400028

3. |URL of websile NA
4. |Details of place where majorily of fixed sShowroom of the Corporale Debtor located at
assels are located 1318  KOHINOOR  COMPLEX, VEER

SAVARKAR MARG, PRABHADEVI, MUMBAI
OPPOSCITE SIDDHIVINAYAK TEMPLE

&

Installed capacity of main products/ services | NA

6. [Quantity and value of main products/ Revenue from Operations in FY 2020-21 was
services sold in last financial year 12,8276 086/-.

Number of employees/ workmen 6 {As informed by the suspended director)

o =4

Further details including last available finan- | Details to be sought by sending Email at;
cial statements (with schedules) of two years,| chintamanis. cirp@@gmail.com
lists of creditors are available at URL:

9. |Eligibility for resolution applicants under sec- | Email Request to be sent on:-
tion 25(2)(h} of the Code s available at URL. | chintamanis.cirp@gmail.com

10 Last date for receipt of expression of interest | 28th October, 2026 (Extended with Approval of

CaC)
11.[Date of issue of provisional list of prospec-
tive resolution applicants 071h Nowember, 2025

12 {Last date for submission of objections to | 12th November, 2026
provisional list

13| Date of issue of final list of prospective res-| 19th November, 2026
olution applicants

14{Date of issue of information memorandum, | 19th November, 2026
evaluation matrix and request for resolution
plans fo prospective resolution applicants

15]Last dale for submission of resolution 189th December, 2026
plans

16 Process email id to submit Expression of | chintamanis.cirp@gmail com
Interest

17 Details of the Corporate Debtors UDYAM-MH-19-0035532

Registration Status as MSME.

Prashant Jain

Authorized Signatory of Solvenza Advisory LLP

Resolution Professional in the matter of

Chintamanis Jewellery Arcade Private Limited

Registration No.: IBBUIPE-0144/IPA-1/2022-23/50008

Date: 15th QOctober, 2026 Registered Address- Office No 1, First Floor, Gami Terra,
Place: Navi Mumbai. Plot no, 45,51, Sector 6, Sanpada, Navi Mumbai 400705.

Digitally signed by PRASHANT

PRASHANT JAIN san

Date: 2026.10.15 12:58:49 +05'30'
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" ..continued from previous page. A\
BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE OFFER COMPANY SECRETARY AND COMPLIANCE OFFICER
v (.) MUFG Intime Rahul Kumar
1 JM Financial BofA SECURITIES 2 £\ nuvama MUFG 1 Floor, Tower B, Paras Twin Towers, Golf Course Road, Sector 54,

M Financial Limited BofA Securities India Limited Nuvama Wealth Management Limited MUFG Intime India Private Limited Gurugram - 122 002, Haryana, India, Tel': 91124430 2163
7" Floor, Cnergy Ground Floor, A Wing, One BKC 801-804, Wing A, Building No. 3 (Formerly Link Intime India Private Limited) E-mail: cs@parashospitas.com
Appasaheb Marathe Marg, Prabhadevi G Block, Bandra Kuria Complex, Bandra (Eas!) Inspire BKC, G Block C-101, Embassy 247 Park, L.8.S. Marg, Viknroli (West)
Mumbai - 400 025 Mumbai 400 051 Bandra Kurla Complex, Bandra East Mumbai 400 083 Bidders may contact the Company Secretary and Complance
Maharashtra, India Maharashira, India Mumbai - 400 051 Maharashtra, India Maharashira, India Officer, the BRLMs o the Registrar to the Offer in case of any Pre-
Telephone: +91 22 6630 3030 Telephone: +91 22 6630 8000 Telephone: +91 22 4009 4400 Telephone: +91 810 811 4949 Offer or Post-Offr related problerms, such as non-receipt of ltters
E-mail: parashealihcare po@jmf.com E-mail: g parashealth_ipo@bofa.com E-mail: parashealihcare po@nuvama.com E-mail: parashealihcare.ipo@in.mpms mufg.com of Alotment, non-credit of Allotted Equity Shares in the respective
Investor Grievance ID: grievance ibd@jml.com Investor Grievance ID: dg.ndia_merchantbanking@bofa.com | Investor Grievance ID: cusiomerservice. mb@nuvama.com Investor Grievance ID: parashealthcare.ipo@inmpms.mufg.com | benefciary account, non-receipt of refund orders or non-receipt
Website: wwwjml.com Website: hips:/ibusiness.ofa.com/bofas-india Website: wwwnuvama.com Website: wwwin.mpms mufg.com of funds by electronic mode. For all Offer-related queries and for
Contact person: Prachee Dhuri Contact person: Sayantan Bhattacharyya Contact person: Pari Vaya Contact person: Shanii Gopalkrishnan redressal of complaints, investors may also wie fo the BRLMs.
SEBI Registration No.: INM000010361 SEBI Registration No.: INM000011625 SEBI Registration No. INM000013004 SEBI Registration No. INR000004058

AVAILABILITY OF RHP: Investors should note that Investment in Equity Shares involves a high degree of isk and investors are advised to rfer o the RHP and the Risk Faclors contained herein, before applying in the Ofer Ful copy of the RHP is avalable a the webite of SEBI at www.sebigovin, the website of Stock Exchanges at

wiwnseindia.com and www.bseindia.com the website of our Company at wi.parashospitas.com and the website of BRLMS, ie., JM Financial Limited, BofA Securies India Limited and Nuvama Wealth Management Limited at wwivjmfl.com, bofa.combofas-ndia and o respectvely

AVAILABILITY OF THE ABRIDGED PROSPECTUS: A copy of the Abrdged Prospecius is available on the website of our Company at www.parashospitals.com, the BRLMs, i.., JM Financial Limited, BofA Securies India Limited and Nuvama Wealth Limited at wwwjmfl.com bofa.comibofas-india and

www.nuvama.com, fespeciivly.
AVAILABILITY OF BID CUM APPLICATION FORMS: Applcation forms can be obtained from the Registered Offce of Paras Healthcare Limited, Tel: +91 124 430 2163 and the BRLMs - JM Financial Limited, Telephone: 91 22 6630 3030, BofA Securities India Limited, Tel: +91 22 6630 8000 and Nuvama Wealth Management Limited,
Telephone: +91 22 4009 400 and Syndicate Members: JM Financial Services Limited, Telephone: + 91 22 6136 3400, Nuvama Wealth Management Limited, Telephone: +91 22 4009 4400 and at the selectfocations of the Sub-syndicate Members (as iven below), SCSBs, Registered Brokers, RTAs and CDPs partcipating n the Offer. Bid cum
Application Forms will also be available on the websites of BSE and NSE and the Designated Branches of SCSBs, thelst of which is available at websites of the Stock Exchanges and SEB.

APPLICATIONS SUPPORTED BY BLOCKED AMOUNT (ASBAY: Investors have fo apply through the ASBA process. ASBA has to be availed by all the investors. For details on ASBA process, please refer to the details given in the ASBA Form and Abridged Prospectus and also please refer to “Offer Procedure” on page 539 of the RHP. Further ASBA
Application forms can be obtained from Designated Branches of SCSBs, the st of banks that are available on website of SEBI at wwwisebi.govin and website of Stock Exchanges at www nseindia.com and www.bseindia.com. The investors re required to fil the Bid Cum Application form and submit the same to the relevant SCSB at the specific
locations o registered brokers at the broker centers or RTA or DP's. The SCSB's will block the amount in the account s per the authority contained in application form. On allotment, amount wil be unblocked and account will be debited only to the extent required to be paid for llotment of shares. Hence, there willbe no need of refund

UPL: UPI Bidders can also Bid through UPI Mechanism.

‘SUB-SYNDICATE MEMBERS: Almondz Global Securiies Limited, Anand Rathi Share & Stock Brokers Limited, Centrum Capilal Advisors Limited, & Share Broki Limited, HDFC Securities Linited, ICICI Securites Linited, IDBI Capilal Market Services Linited, India Infoline Limited, LKP Securites Limited, Mofial Oswal Financial
Services Limited, Prabhudas Liladher Private Limited, Religare Securitis Limited, SMC Global Securities Linited, Kotak Securities Linited, Axis Captal Limited, SBICAP Securiies Limited, Pravin Ratial Share and Stock Brokers Limited, lIFL Wealth Management Limited, Bajaj Financial Securities Limited, YES Secrites (India) Limited, Globe Capital
Market Linited, Tradebuls Securies Private Limited, KIMC Capital Market Services Limited, Sharekhan Limited, RR Equity Brokers Private Limited, Asit C Mehta Financial Sevices Linited, 350 ONE WAM Linited, Pantomath Financial Services Limited, Ambit Capital Limited, Keynote Captal Limited, Trust Securities Limited, Standard Chartered
Securiies, ANS Pt Limited, Asit C Mehta, Equiras Securies Pvt Lt Finwizard Technology Pvt. Ltd, Jhaveri Securities, Jobanputra Fiscal Services Pvt Ltd, Keynote Capitals Limited, Pravin Ratial Share & Stock Brokers Linited, Religare Securities Ltd, DB{(nternational) Stock Brokers Lt

BANKERS TO THE OFFER:

Escrow Collection Bank and Refund Bank: ICICI Bank Limited

Public Offer Account Bank: HDFC Bank Limited

Sponsor Banks: ICICI Bank Limited and HDFC Bank Limited

Al capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the RHP.

For PARAS HEALTHCARE LIMITED
On behalf of the Board of Directors

sd-
Place: Gurugram Rahul Kumar
Date: October 14, 2026 Company Secretary & Compliance Officer

PARAS HEALTHCARE LIMITED s proposing, subject to applicable statutory and reguiatory veqwemems roop ofrecuishe gproal,merket ondians and o consieatons, o nake an nal PublOfe f s Equly Stares and s i te RHP with he RoC on Oclber 14, 2026, The RHP s avalale on th websie of the Conpeny o
W parashospitals.com, on the website of the SEBI at ww.sebi.govin, on the websites of BSE at com and NSE at on the websites of JM Financial Limited, BofA Securities India Limited and Nuvara Wealth Management Limited at wwwjrmfl.com, bof and com, respectively. The
potentalnesors shou e that Ivesiment i equty Shares nvlves aigh egtaeof ik, For e, polonial vestrs shoul ol e cecton o RiskFactors on page 21 of the RHP. Potentialinvestors should not rely on the DRHP.

The Equity Shares have not been and will not be registered under the United States Securitis Actof 1933, as amended (the “U.S. Securities Act’) or any other applicable law of the United States and, unless o registered, may not be offered or sold withn the Urited States except pursuant to an exemption from, or in a ransaction not subject o, the registration
requirements of the U.S. Secrities Act and applicable state securiies laws. Accordingly, the Equity Shares are being offered and sold (a) n the United States only to persons reasonably belleved to be “gualfied institutional buyers’ (as defined in Rule 144A under the U.S. Securities Act) pursuant to the private placement exemption set out in Section 4(a) of the
U.S. Securities Act, and (b) outside the United States in *ffshore transactions” as defined in and i reliance on Regulation S under the U.S. Securiies Act and the applicable laws of te jursdictions where those offers and sales are made.

\_ Adfactors
STATE BANK OF INDIA, VEEJAY LAKSHMI ENGINEERING A Enterprise TRF LIMITED

© SBI/ stz sank Foundation Instituta “CHETANA”, 1 WORKS LIMITED P gl O 1: Sl R BRGNS SS1007 ~F L ara orma :

Plot No.8-9 Scheme No.78 Aranya, Vijay Nagar Indore. Ph.: 0731-2578003 oR:gd Office: Sengalipalayam, CIN : L74210JH1962PLCO00T00 Block No. 2, 2nd Floor, Karmayogi Bhavan,

Coimbatore - 641022

NOTICE FOR INVITATION OF DESIGN COMPETITION PROPOSALS FOR ENGAGING Sector 10, Gandhinagar-382010 (Gujarat).

1
EXTRACT OF CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND SIX MONTHS ENDED 30TH SEPTEMBER 2025 | | swisesemrrs | oL 00 5507350 S8 22070 532 88925

PRINCIPAL PROJECT ARCHITECT CUM PROJECT MANAGEMENT CONSULTANT

State Bank of India (SBI) invites Expression of Interest {EQI| from reputed and experienced Smonths | Quarter 0 BID
rchitectural Firmsindividual for participating i tha Design Competitian for selection and 51 - ended | _ended
engagement of Principal Project ﬂvchl'm cum Project Management Consultant fo render| | Noice is hereby given pursuant to Reg.47 | ([N Partculars ;me __*_“’M io-i| | SiLon behalf of Directorate of ICT & e-Governance , Government
opo: udited i i "

other amenities an Bankcs plots at SBFI mmm smm No.78, Vijay Nagar, Indwa of the SEBI Listing Reguiations, that a| - I oo sis70 | 2205 || | OF Gujarat invites Bid through GeM portal route for “Request for
452010, Meeting of the Board of Directors of the | [t i o e B s | sssar || | Proposal (RFP) for “External Attack Surface Management (EASM),
i caitonsofapptimnt e prescrtind fomep o mimestionf pication canba| | Company s schediied (0 be held on et | Digital Risk Monitoring (DRM), Incident Response (IR) Services for
downloaded from Bank's website www.sbi.con under procurement news Tuesday, the 10" November, 2026 inter alia, 3| Not Profit{Loss) from crtinary activities ater tax and Minoriy Interest 517241 | (680.81) g g 3 € poNS Vi °
(https:fjsbi.co.inwebfsbi-in-the-news/procurement nwnl from 15" October, 2026 10 i d, the 4, 0 [ 404 156,79 2 Years for Gujarat Security Operations Center (GSOC)(GeM Bid
11 tovember, 2026 up 0 3.00 PM. Interested Architectural Firms complying prescribed| [un-audited financial Results of the| | s |Tomic oss) s tax Minonty terestand Oer somiz | i | wzen || | No: GEM/2026/8/7942125, Dated : 14/10/2026. For more details

pporti ¢ ionedin the tendet Sopmon| | Comeany for he Quarer ! eriod ended Comprehersive ncome (e ) — visitto: https://gil.gujarat.gov.in/Tenders & https://gem.gov.in/
11" Navenber, 2075, Appicatons recsived ater due ate an time vl not beantataied. | [ 271" 30- glong wih ofner] | [} Pk o Equly Bruis Caple e - Managing Director
Th Sl esrues hi ights sty o o efect l the ppcations withau! signing jects. 7.| EamingsLoss)per sha (o s, 10- each) ®s) su| aw| @9
reasons thereaf and no correspondence shall be entertained in tt For VEEJAY L 8 | Diut share {of Rs. 10~ each) - not anrwalised (Rs) 4530 47,00 (6.19)
oy ho e b s o on Bank s3bove wek Coimbalore Si-d pnand | [—

Director & Head, SBFI CHETANA| | 14102026 Note
1.Th for ion of the Company on st folk Rs. Lakhs.

International ™

Quarter | Six months | Quarter

ended enc ended Ika‘,e' Ho. 1se
accent ACCENT MICROCELL LIMITED o Fordars e
Audited | Audited | Audited INTERNATIONAL TRAVEL HOUSE LIMITED
CIN: L24230GJ2012PLC069799 1 TotalIncoms from operation (Net) 359550 | 619870 | 223408 CIN: L63040DL1981PLCO11941
Registered Office: 314, SHANGRILLA ARCADE, SHYAMAL CROSS ROAD, 2. | Net Profiti{Loss) before exceptional flems & tax 37118 584 55 48401 Regd. Office: Travel House, T-2, Community Centre, Sheikh Sarai,
ANANDNAGAR ROAD SATELLITE, AHMEDABAD (GJ)-380015 3 | Omer Comprehensive icome 3131 |__@on 035 Phase-|, New Delhi - 110 017
Email: i com | Website: www. com | 4. | Tosal Comprenensive Income [Comprising Comprehenswe Income (aftertax)] 37917 45476 | (666.59) Tel: 011-2601 7808
Tel. No.: +91 7940042367 / +91 79 40094907 5. | Baskc EPS- not anrwalised (Rs) 316 a2 8.06) E-mail: Investor_TH@ith.co.in | Website: www.internationaltravelhouse.in
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE .| Oikled EPS.- not arnwaised (Rs) 316 421 | (608 SPECIAL WINDOW FOR TRANSFER AND DEMATERIALISATION
HALF YEAR ENDED SEPTEMBER 30, 2026 - . OF PHYSICAL SHARES
(2 in lacs, unless otherwise stated) 25T b8 o GRI 5100 okt RATAMLDE QRoniony: Fliclal RGpEIe: et WISy Please note that a Special Window for transfer and dematerialisation (demat) of physical
Half Year Ended Year Ended Exsiomes: e Riietion 23 of e SE8), (Lo D0Voatons and: Dichamar Reqrivamen's) shares of Interational Travel House Limited (the Company) is open upto 4” February,
5| Particulars 3010912026 31032026 30/08/2025 3110312026 Regulations, 2015. The full format of the Financial Results are avadable on the CD"‘{JD:VIHJ website 2027 \Mermsc!SFTB\ Circular No. HO/3813/11(2)2026-MIRSD-POD/ 1375012026 dated|
INo. | (Un-Audited) (Un-Audited) (Un-Audited) | (Audited) 30" January, 2026 ('SEBI Circular').
1 Total income from operations [17.73868 [2138324 [1419671 | 35579.95 ¥ The aforesaid Specia\Wmduwws'avaMzb\e for transfer requ;sts related to physical shares|
2 Net Profitfor the period (before Tax, Exceptional = that were sold or purchased before 1* April, 2019. The Special Window shall also be
andlor Em,dinﬁfy tems) g 413750 | 342026 | 240592 | 582618 prcris o Fo) Pl g el o b available for such transfer requests which were submitted earlier and werel
3 Net Profi for the period before tax (after Waragn Oector thervi
Exceptional andlor Extraordinary items) 413750 | 342026 | 240592 | 582618 el b Further, between the transferor and transferee, as well as shares
4 Net Proitfor the period after tax (after Exceptional [which have been transferred to the Investor Educalion and Protection Fund, will not el
andlor Extraordinary tems) 311160 | 257903 | 180682 | 438586 i i i
5 Total comprehensive income for the period It may be noted that requests which are accompanied by the original share certficate(s)
(Comprising proft ater tax and other along with transfer deed(s) and other supporting documents as per SEBI Circular willonly
e considered under the Special Window. Shares transferred during this window shall b
1
P ot az;’ ! 3100 | 257908 | 180682 | 4,365.8 mandatoriy credited to the transferee only in demat mode and shal be under lockdn for a
”m":ﬁ‘g:yﬁs mf:zcm T T ) — priod ofaneyearfrom he da fregisrain ofansfr. During is prid,suchshares
- 10-each) 39890 | 2 pledged
! ;‘: sy ": fg‘:ﬁ,xgﬁg :,f:;ﬂne QUAPH The eligible shareholders shall submit he transfer deeds together with the relevant]
T e e e Aquapharm Chemical Limited eA APHARM documents to the MCS Share Transfer Agent Limited (Unit; International Travel
M Per St g A A Formatly hnown s Adveya Chamical indusiies Liitad) House Limited), Registrar and Transfer Agent of the Company, at 179-180, 3" Floor,
ey Reislarod Ofica 9y and 10th Floo, Amar Synery. 128, Sachs Voswni Road, Pu - 411001, Maharashra ndis DSIDC Shed, Okhla Industrial Area, Phase-l, New Delhi -110020 or wiite af
1297 1087 784 18.65 Branch Offcs 31 Nats Sbinis Road, Kot -700 001 Wit Bongal, idla m
Dis TR | AT 1| 0% I N ST e S Birogh| Y e b M‘““m‘,‘ﬂ"f L oo International Travel House Limited
‘”“]"’" x e . -z I ! Abhishek Chawda
theirraspecive meatings held on October 14, 2026 :"’-1 Particulars Smonthe. Lamevandng, [ oo Date: 14” October, 2026 Company Secretary
{2) These financial results have been prepared in mmwanm with the Accaunting Standard (AS) as nolified by the | 01 n 2026 30092025 | 31.03.2026
MnistryolC 3ofthe 2013, ‘ | (uuumm) | (Un-Audited) (Audited) -
| 1| Total Income from operations. | 39623 | 144502 . < .' : 5 . TG
(4] As per NCA notfcaon dated Fcbn.ary 16, 2015 companies whose shares are isted on wz Exchange a5 2 | NetProfit/ (Loss) for the period - R OR AMA RY ARCAD
(bsfore tax. Exceptional andlor Extraordinary items#) (21.30) (15.25) (87.93) INTE S OPERA ! ¥ A AND
fromthcompulsory requrement f adoptionofindAS, 3| Net Proft (Loss)fo the pariod before tax ‘ < S -
{5) Company has 3 manufacturing faciles duly located at Dahe) (SEZ Uni), Pirana & Nayka. Accordingly company || (aMter Excoptional andior Extraordinary items#) @130 | (15.25) (99.47) SM e o oo esh o Bats e Prerdes o o
Jocation 4 4 ‘ Net Profit / (Loss) for the pariod after tax ‘ Mumba, Maharashira, Inda, 400028
17 {aer Exceptional items andior Extracrdinary items#) (16.18) (9.45) (68.70) (Under sub-reguiation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
8) The Proceeds from IPO s of 2 7,840.00 Lakhs. The Obiect, Proposed Utiization & Amount Utiized as on B | Total comprehensive Income for the period T (Insolvency Resoluton Process for Corporate Persons) Regulatons, 2016)
September30, 2026is s under. {Comprising Profit/ (Loss) for the periad (after tax) SL. RELEVANT PARTICULARS
) Total Amount | Total Amount and Other Comprehensive Income (after tax)) (o0e3) | 360 (32.53) 1. [Name of the corporale deblor along with | Chintamanis Jewellery Arcade Private Limited.
Particulars | Allocated n Lacs () Utlzed"infacs 1 6 | Paid-up Equity Share Capital (Shares of Rs. 10--each) | 285000 |  2:850.00 2.850.00 PAN & CIN/ LLP No. g?‘:‘l_ USGOTOMIH2003PTC36711)
To set up plant for manufacturing Croscamellose Sodium (CCS), and 7_| Reserves (excluding Revaluation Reserves) | (8744 | (55.33) (87.44) 2. |Address of the registered office Suraj Vista 3rd Floor Kashinath Bhuru Marg
Sodium Starch Glycolate (SSG) and Caboxymethylcelivlose (CMC) 5439.38 724841 8 | Securities Premium Account | - | - - m;zzma?:rda sn\ll\’/a g, 400028
General Corporate Purposes 1790.33 1121.92 9 | Networth | 274092 279314 2,762.56
Issue Related Expenses 61029 85791 10 | Paid up Debt Capita/Outstanding Debt | 385.00 467.50 385.00 SmmmK SL meo g;wac'%h?;m& ‘ocsﬁi at
Total 7840.00 902824 [ 11 | Outstanding Redeemable Preference Shares | SAVARKAR MARG, PRABHADEV], MUMBAI
K Lol T 302026 (A 2026~ 12 | Debt Equity Ratio | 045 | 042 0.42 OPPOSOITE SIDDHIVINAYAK TEMPLE
¥543.52Lakhs) 13| Eamings Per Shara (of Rs. 10/~ each) T
Not ) 2013, (for continuing and discontinued operations) - Rerae For Opartors 1 FY 200021 s
through PO Basic and Diluted: (0.06) (0.03) (0.24) 82,76,
(7) The Proceeds ffom Rightissue s of 2 3.977.13 Lakhs. The Object, Propased Utiization & Amount Utiized as oa [ 14 Capial Rodempionesms | —— = = e o 5 e ST T
September30, 2026is as under. — ~ - Urther details including fast avallable finan- | Detalls (o be 'SOUght by sending Emallat.
p
e | 15 | Deventure Redemption Reserve | - | - . 1”3‘5 e vt SC"\E(;TIES‘)SIR .[,O o]
[ A A 7 = sttt s i
Particulars | tocatedinacs ) U s :: “ ?‘:m S::rsvlcu Lo(\;amga m;ol | Z f; S s :: - [ EmalRequest o be senfon-
To set up plant for manufaciuring of Microcrystaline Cellulose 323271 627967 B rterast Sonos Sovermge =0 | e (0.05) Shintamanis.Gip@qmail com .
T #- Exceptional and/ or Extraordinary items adjusted in the Statement of Profit and Loss in accordance with Ind AS th October, xtended with Approval of
General Corporate Purposes | 60442 10625 Rules/ AS Rules, whichever is applicable. N E— - CoC)
Issue Related Expenses | 5000 5890 Notes: en rncition aemteane > Ot POSPEE” g7tn November, 2026
Total 3977.13 644482 a) The above is an extract of the delailed format of the Un-Audited quarterty Financial Results filed with the Stock asT Gale for submission of Gbjecions 1o | 120 Novermber, 2026
*Net of D inferes! of ? 2.50 Lakhs credted during Hal year ended September 30 2026 ( Asun 30 September 2026 - Exchange under Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 |plpsiona i
74,81 Lakhs) Note: the The full format of the quarterly Results is avallable on the website of BSE Limited (BSE) at wvav,bseindia.com 73] Dafe of \ssue of final Tist o prospeciive fes-| 19ih November, 2026
as well as on the website of the Company at hitps://aquapharm-india.com and can be accessed by scanning the olution pplcants
QR Code Ta{Dat of Sue of ormaton memcrarda | 66 Novemoe, 2078
(6) The Company is not & Large Corporale as per the appicabity crieria given under the SEBI circutar ot mat and ot o eolon
EBIHC 120181144 dated 26th November, 2018 b) For the other line items referred in Regulation 52(4) of the SEBI Listing Regulations, pertinent disclosures have jicants
(8) The figures for the half year ended 31st March, 2026 represent the difference between the audited figures in been made to the Stock Exchange and can be accessed at www.bseindia.com. 5] Lasl da(e ﬁ)r “submission of resolution 19t December, 2026
p to-date fi €) The impact on net profitioss, total comprehensive income or any other relevant financial item(s) due to change(s)
respact of the fullfnancal year and the unaudied pubished year-to-date figures upto half year ended on The lpa: Ll ek, s congx SHanuin e ooty { ge T e e T e e
p year. o
( have forthe half year 30,2026, September 30, 2025 & March 31, 2026 have been By Order of the Board "Detals of e Carporate Da UDYAN-MH-19-0035532
calculated forthe Six months and not annualized Aquapharm Chemical Limited Regsalon S s HSHE. -
(1) The previous year figures have been re-grouped, re-cast and re-arranged wherever considered necessary 1o (Formerly known as Prashant Jain
Advaya Chemical Industries Limied) Authorized Signatory of Solvenza Advisory LLP
For and on behalf of Accent Microcell Limited Ganesh Vishwanathan Resolution Professional in the matter of
Sd/- Whole-time Director and Chintamanis Jewelery Arcade Private Limited
Ghanshyam Arjanbhai Patel Place * Pune Chief Financial Offcer )  Registration No.: IBBIIPE-0144/1PA-112022-23150008
Date: 14102026 Managing Difector Dete - 14th October, 2026 DIN: 11250672 Date: 15th October, 2026 Registered Adcress- Office No 1, irst Floor, Gami Terra,
Place: Ahmadabad (DIN: Place: Navi Mumbai. Plot no, 45,51, Sector 6, Sanpada, Navi Mumbai 400705.
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BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE OFFER MPANY SECRETARY Al IMPLIANCE OFFICER
P AUFG In Rahul Kumar
1 JM Financial BofA SECURITIES 77 £\ NUV (.) MUFG RIS 1¢ Floor, Tower B, Paras Twin Towers, Golf Course Road, Sector 54,
JM Financial Limited BofA Securities India Limited Nuvama Wealth Management Limited MUFG Intime India Private Limited Gurugram 122 002, Haryana, Inda, Tel: +91 124 430 2163
7% Floor, Cnergy Ground Floor, A Wing, One BKC 801-804, Wing A, Building No. 3 (Formerly Link Intime India Private Limited) E-mail: cs@parashospitals.com
Appasaheb Marathe Marg, Prabhadevi G Block, Bandra Kuria Complex, Bandra (East) Inspire BKC, G Block C-101, Embassy 247 Park, LB.S. Marg, Viknroli (Wes!)
Mumbai - 400 025 Mumbai 400 051 Bandra Kurla Complex, Bandra East Mumbai 400 083 Bidders may contact the Company Secretary and Compliance
Maharashtra, ndia Maharashira, India Mumbai - 400 051 Maharashira, India Maharashtra, India Officer, the BRLMs or the Registrar to the Offer in case of any Pre-
Telephone: +91 22 6630 3030 Telephone: +91 22 6630 8000 Telephone: +91 22 4009 4400 Telephone: +91 810 811 4949 Offer or Post-Offer related problems, such as non-feceipt of leters
E-mail: parashealthcare.jpo@jmfi.com E-mail: dg.parashealth_ipo@bofa.com E-mail: parashealthcare.jpo@nuvama.com E-mail: parashealihcare.ipo@in.mpms.mufg.com of Allotment, non-credit of Allotted Equity Shares in the respective
Investor Grievance ID: grievance.ibd@jml.com Investor Grievance ID: dg.ndia_merchantbanking@bofa.com | Investor Grievance ID: customerservice. mb@nuvama.com Investor Grievance ID: parashealthcare.ipo@in.mpms.mufg.com | beneficiary account, non-feceipt of refund orders or non-receipt
Website: vwvjmil.com Website: hitps://business.bofa.com/bofas-india febsite: wwi.nuvama.com Website: wiwin.mpms.mufg.com of funds by electronic mode. For all Offer-related queries and for
Contact person: Prachee Dhuri Contact person: Sayanan Bhatacharyya Contact person: Pari Vaya Contact person: Shanti Gopalkrishnan redressal of complaints, investors may also wiie fo the BRLMs.
SEBI Registration No.: INM000010361 SEBI ion No.: INM000011625 SEBI Registration No.: INM000013004 SEBI Registration No.: INR000004058
AVAILABILITY OF RHP: Inveslors should nofe that Investment in Equity Shares involves a high degree of risk and investors are advised 1o refer to the RHP and the Risk Factors contained herein, before applying in the Ofer. Full copy of the RHP is avalable al the website of SEBI at www:sebigovin, the website of Stock Exchanges at
www.nseindia.com and www.bseindia.com the website of our Company at wiw.parashospitals.com and the website of BRLMs, ie., JM Financial Limited, BofA Securiies India Limited and Nuvama Wealth Management Limited at wwwjmf.com, bofa.combofas-ndia and com, respecively
AVAILABILITY OF THE ABRIDGED PROSPECTUS: A copy of the Abridged Prospectus is available on the website of our Company at www.parashospitls.com, the BRLMS, i.., JM Financial Limited, BofA Securities India Limited and Nuvama Wealth Management Limited at wiwjmf.com, https:/ibusiness bofa.comibofas-india and
www.nuvama,com, respeciively.
AVAILABILITY OF BID CUM APPLICATION FORMS: Application forms can be obtained from the Registered Offce of Paras Healthcare Limited, Tel: +91 124 430 2163 and the BRLMs — JM Financial Limited, Telephone: 91 22 6630 3030, BofA Securities India Limited, Tel: +91 22 6630 8000 and Nuvama Wealth Management Limited,
Telephone: +91 22 4009 400 and Syndicate Members: JM Financial Services Limited, Telephone: + 91 22 6136 3400, Nuvama Wealth Management Limited, Telephone: +31 22 4009 4400 and at the select locations of the Sub-syndicate Members (s given below), SCSBs, Registered Brokers, RTAS and CDPs partcipating in the Offr. Bid cum
Application Forms will also be available on the websites of BSE and NSE and the Designated Branches of SCSBs, thelst of which is available at websiles of the Stock Exchanges and SEBI.
APPLICATIONS SUPPORTED BY BLOCKED AMOUNT (ASBAY: Investors have to apply through the ASBA process. ASBA has to be availed by all the investors. For details on ASBA process, please refer to the details given in the ASBA Form and Abridged Prospectus and also please refer to “Offer Procedure’ on page 539 of the RHP. Further ASBA
Application forms can be obtained from Designated Branches of SCSB, the list of banks that are available on website of SEBI at www.sebigovin and website of Stock Exchanges at www.nseindia.com and www.bseindia.com. The inveslors re required to fil the Bid Cum Application form and submit the same to the relevant SCSB at the specific
locations or registered brokers at the broker centers o RTA or DP's. The SCSB's will block the amount in the account s per the authority contained in application form. On allotment, amount wil be unblocked and account will be deited only o the extent required to be paid fo allotment of shares. Hence, there will be no need of refund.
UPI: P Bidders can also Bid through UPI Mechanism.
SUB-SYNDICATE MEMBERS: Almondz Global Securies Lirited, Anand Rthi Share & Stock Brokers Limited, Centrum Capital Advisors Limited, Eurekha Stock & Share Broking Limited, HDFC Securities Liited, ICICI Securities Linited, IDBI Capital Market Services Linited, India Infoine Limited, LKP Securites Limited, Motilal Oswal Financial
Services Limited, Prabhudas Lilldher Private Limited, Religare Securities Linited, SMC Global Securities Linited, Kotak Securities Linited, Axis Capital Limited, SBICAP Securiies Limited, Pravin Ratial Share and Stock Brokers Limited, lIFL Wealth Management Limited, Bajaj Financial Securities Limited, YES Securities (India) Limited, Globe Capital
Market Limited, Tradebuls Securies Private Limited, KIMC Capital Market Services Limited, Sharekhan Limited, RR Equity Brokers Private Limited, Asit C Mehta Financial Sevices Limited, 350 ONE WAW Limited, Pantomath Financial Services Limited, Ambit Capital Limited, Keynote Capital Limited, Trust Securites Limited, Standard Chartered
Securiies, ANS P Limited, Asit C Mehta, Equiras Securies Pvt L, Finwizard Technology Pvt. Ltd, Jhaveri Securities, Jobanputra Fiscal Services Pvt Ld, Keynote Capitals Limited, Pravin Ratlal Share & Stock Brokers Liniled, Religare Securilies Ltd, DB{(nternational) Stock Brokers Lt
BANKERS TO THE OFFER:
Escrow Collection Bank and Refund Bank: ICICI Bank Limited
Public Offer Account Bank: HDFC Bank Limited
Sponsor Banks: ICICI Bank Limited and HDFC Bank Limited
Al capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the RHP.
For PARAS HEALTHCARE LIMITED
On behalf o the Board of Directors
Sd-
Place: Gurugram Rahul Kumar
Date: October 14, 2026 Company Secretary & Compiiance Officer
PARAS HEALTHCARE LIMITED is proposing, subject to applicable statutory and regulatory rgrenens, el of equiste approvls,mare cnnmuans 10 ther conderalons, 0 ke an il Publis fer of s Equlty Stares an has le the RHP with tho RoC on October 14, 202. T RHP i avaiable o th websie of the Company t
Wi parashospitals.com, on the website of the SEBI at ww.sebi.govin, on the websites of BSE a nthe websites of JM Financial Limited, BofA Securities India Limited and Nuvama Wealth Management Limited at wenwjmfl.com, bofa. and com, respeciively. The
otentl mestrs shou ot niesment i eauty shars s aighcegr of sk, For elais, poental eslors shd rfr e <ecton i Risk Facors on page 21 of the RHP. Potential investars should ot rely on the DRHP.
The Equity Shares have not been and wil ot be registered under the United States Securitis Act of 1933, as amended (the *U.S. Securities Act) or any other applicable aw of the United States and, unless o registered, may ot be offered or Sold withn the United States except pursuant to an exemption from, of in a transacton not subject to, the registration
requirements of the U.S. Securities Act and appiicable state securites laws. Accordingly,the Equity Shares are being offered and sold (a) in the United States only to persons reasonably believed to be *qualiied nsitutional buyers’ (as defined in Rule 144A under the U.S. Securities Act) pursuant to the private placement exemption set out in Section 4(a) o the
U.S. Securies Act, and (b) uiside the United States in “offshore ransacfions” as defined i and in eliance o Regulation S under the U.S. Securiies Act and the applicable laws of the jurisdictons where those offers and sales are mate.
\_ Adciors

VEEJAY LAKSHMI ENGINEERING

| STATE BANK OF INDIA, A" e
ler| O
© SBI |5t sank Foundation insituts “cHETANA", WORKS LIMITED Enjopuise C i oD LMITED i ™~F O ara orma \
Plot No.8-9 Scheme No.78 Aranya, Vijay Nagar Indore. Ph.: 0731-2578003 NGG§EE?05J'$? Sengalipalayam, CIN: L74210JH1962PLC000700 ‘ Block No. 2, 2nd Floor, Karmayogi Bhavan,
NOTICE FOR INVITATION OF DESIGN COMPETITION PROPOSALS FOR ENGAGING E-mail Sector 10, Gandhinagar-382010 (Gujarat).
. mail: compssc@vesjaylakshml.com Erving o ,
PRINCIPAL PROJECT ARCHITECT CUM PROJECT MANAGEMENT CONSULTANT ‘Wobsis: wenvesjayiakshmicom EXTRACT OF CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND SIX MONTHS ENDED 30TH SEPTEMBER, 2026 || | EstiacSomart | by, . 07923256022, Fax: 079-23238925
State Bank of India (SBI} invites Expression of Interest {EOI} from reputed and experienced CIN: L29191121974PLCO00T05 Quarter | Sixmonths | Quarter 0 BID
Architectural Firms{ndividual for participating in the Design Competition for selection and| NOTICE Sl Particulars ended ended
engagement of Principal Project Archlmu cum Project Management Consultant to vamhr Notice is hereby given pursuant to Reg47| [N©, % |3m ﬁ GIL on behalf of Directorate of ICT & e-Governance , Government
propo d S P
other amenities an Banks plots at SBFI cnmm Scheme No.78, Vijay Nagar, Indnn of the SEBI Listing Reguiations, that a| - |—eeane ey s | sres7o | 2206 || | Of Guiarat invites Bid through GeM portal route for “Request for
452010, Meeting of the Board of Directors of the P | (RFP) for “E: | Attack Surface M. AL
8 Sarvi 2 | Net Profit{Loss) from orinary actvities before axcepbonal items & tax 31348 52113 45527 roposal (RFP) for “External Attack Surface Management ( )
andcontionsaf appaniment s proserted fomats for submissan of ppbeaton an b | COMPaNY s scheduled 10 be.held on Digital Risk Monitoring (ORM), Incident R (R) S f
downloaded from Bank's website www.sbi.co.in under procurement news| | Tuesday, the 10" November, 2026 |nteraha [ Not Proft{Loss) rom oinary actviles aler tax and Vanardy nerest sseats | 511241 | (eensy) || | Digital Risk Monitoring (DRM), Incident Response (IR) Services for
(httgs:sbi.co.infwebjshiin the newsprocurement-newss) from 15" October, 2026 to| | o consider, 4| Other Income 413 40 15872 2 Years for Gujarat Security Operations Center (GSOC)(GeM Bid
11" November, 2028 up to 3.00 PM. Interested Architectural Firms complying nmtnhe\i un-audited financial Results of the 5| Total Cor [ 9 0ss) afer tax Y tand Oter. sozz | sieas | 20z No: GEM/2026/8/7942125, Dated : 14/10/2026. For more details
ity bibiodesoide 3 Oopman| | Someany for o Quarer  period ndod Comprehensive ncoms (aer || | visit to: https://gil.gujarat.gov.in/Tenders & https://gem.gov.in/
11" November, 2026. Awﬁ:annn:mmeﬂ afte due dateand i vl not be enertained.| | >FPe" along with other| || &1 Paid up Equily Share Captal - H0AE L I0ANEL 11000 - Managing Director
The SBI reserves their rights to accept any or ta reject all the applications without assigning| | SUJECS- 7. Eamingsi{Loss| per share (of Rs. 10~ each) - not annuaiised (Rs) 4530 4700 (6.19)
reasons thereof and no correspondence shall be enlemmed in this regar For VEEJAY L 8 | Divted pet share (of Rs. 10- each) - not annualised (Rs) 4530 4700 (8.19)
addendum, if any Coimbatore Sd-J. Anand
Director & BFI CHETANA| | 14.10.2026 '|‘C‘e
the Company on folk Rs Lakhs = =
Quarter [ sixmonts | Quarte A International
o ended ded
accent ACCENT MICROCELL LIMITED - P Ao | wn | we g
Audited | Audited | Audited INTERNATIONAL TRAVEL HOUSE LIMITED
CIN: L24230GJ2012PLC069799 1| Total Ingome from operation (Nef) 3555 | 619870 | 223408 CIN: L63040DL1981PLCO11941
Registered Office: 314, SHANGRILLA ARCADE, SHYAMAL CROSS ROAD, 2. | Net Profit{Loss) before exceptional flams & tax 37118 58455 46401 Regd. Office: Travel House, T-2, Community Centre, Sheikh Sarai,
ANANDNAGAR ROAD, SATELLITE, AHMEDABAD (GJ)-380015 3 [ Ome ncore 33 | eon (K3 Phase-1, New Delhi - 110 017
Email: com | Website: www. com s ot w797 | asare | @eese) Tel: 011-2601 7808
Tel. No.: +91 7940042367 / +91 79 40094907 5. | Bask EPS. ot annualised (Rs) [0 | 6o E-mail: Investor_THG@ith.co.in | Website: www.internationaltravelhouse.in
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE .| Dillsd EPS. not annuaised (Rs) SPECIAL WINDOW FOR TRANSFER AND DEMATERIALISATION
) 318 421 (606)
HALF YEAR ENDED SEPTEMBER 30, 2026 7 OF PHYSICAL SHARES
(2 inlacs, unless otharwise stated) TR 16 M e RSN A GO FION RS i ik Please note that  Special Window fo transfer and dematerialisation  demat) of physical
Half Year Ended Year Ended Exchanges under Regulation 33 of the SEB| (Listing Obligations and Disclosure Requirements) <hares of Intemational Travel House Limited (the Company) is open uplo 4” February,
sl Particulars 3010812026 | 3110372026 | 30/09/2025 3110312026 Regulations, 2015. The full format of the Financial Results are avadable on the Company's website 2027 i terms of SEBI Circular No. HOI3813/11(2)2026-MIRSD-PODI 11375012026 dated|

S o - - :

No.. | (Un-Audited) (Un-Audited) (Un-Audited)  (Audited) s 8 30" January, 2026 ('SEBI Circular').

1 [Total imcome from opecations 1773868 12138324 | 1419671 | 35579.95 e aforesaid Special Window is available for transfer requests related to physical shares|

o ope 73868 |21.383.24 | 14,196, 5, £ The aforesaid Special Wind lable for ransf lated to physical sh

2 Net Profitfor the period (before Tax, Exceptional ] i that were sold or purchased before 1* April, 2019. The Special Window shall also be
Ak Ext,amdi,‘z,y Soma) ? 413750 | 342026 | 240582 | 552618 e 0 Foy Sy funll ot Bosed available for such transfer requests which were submitted earlier and were

3 Net Profit for the period before tax (after ' e b e n other:
Exceptional andlor Extraordinary items) 413750 | 342026 | 240592 | 5826.18 o Further, n the transferor and transferes, as well as shares

4 Nt Profitfor fhe perod ater G (afte Exceptonal which have been transferred to me Investor Education and Protection Fund, will not bef
andior Extraordinary tems) 311160 | 257903 | 180682 | 438586 ’ ) ’

5 Total comprehensive income for the period It may be noted that requests which are accompanied by the original share certficate(s)
(Compdsing proit ater zx and olhe along with ransfer deed(s) and other supporting documents as per SEBI Circular willonly
caprelngid o alor 6v) 341160 | 257908 | 180682 | 438586 e considered under the Special Window. Shares transferred during this window shall be

5 Padup: uity share capital : : [mandatorly credited to the transferee only in demat mode and shall be under lock-in for a
e m HRAL: Egch] 238890 | 230890 | 238800 | 230890 period of one yearirum the date of registration of transfer. During this period, such shares|

; ; ! pledged.
7 Reserves (excluding Revaluation Reserve) 7
. [ —. The eligible sharenolders shall submit the transfer deeds together with the relevant|
"

el T TV s e (e oo Aquapharm Chemical Limited @ AQUAPHARM documents to the MCS Share Transfer Agent Limited (Unit: International Travel
. DE 0 Vf;‘ - 4 L ? oy Fons s s Chimtcnt iderktia i o House Limited), Registrar and Transfer Agent of the Company, at 179-180, 3" Floor,
anings Per Share Rl O a0 o A Sy 20, o 4103, sttt DSIDC Shed, Ol Indusial Are, Phaser, New Delh 110020 ot wiie ai

Basic: 1297 10.97 784 1885 inch Offcs : 31 Nata Subas Road, Kokata - 700 001, West Bengal, India
D\.\uled 1297 1097 784 1865 P +9120 8609 0000  F: +91 202009 330 g . G278 In(ema(iunal Travel House Limited

mm. P y e L. ¥ o L s ] Abhishek Chawla
heirrespective meetings held on Ociober 14, 2026 s Particulars ESpes | Comesponding ‘ kel [Date: 14" October, 2026 Company Secretary

{2) These financial results have been peepared in comgliance. mm we Accounting Standard (AS) as notified by the 30.09.2026 30,00.2025 \ 31.03.2026
Ministryof Cz n 1331 , 2013, | (Un-Audited) {Un-Audited) {(Audited) -

o |1 | Total Income from operations. | 433ai 39623 | 144502 o ATION FOR . ON O

4) As per MCA notifcation dated February 16, 2015 companies whose shares are fisted on SME Exchange as 2| NetProfit/ (Loss) for the period g ’ R OR AMA RY ARCAD

ial 2000, || (bsfore tax, Exceptional andlor Extraordinary items#) (21.30) (15.25) (87.93) s ToRES A . Sl
. 3 1 Profit / (Loss) for the period before tax ‘ R RAD 0
{5) Campany has 3 manufachuingfoitie duy ocated o Dat) (SEZ Uni) Prana & Nayka. Accordngly cempary [, (altacEsceptional ahdior Exirsordinary Jiamics) (21.30) {15.25) @AT) sWaJ st 36 Floot Kashnain Bhur Narg Prabhades Dadar Tiest
of A 4 | NetProfit / (Loss) for the period after tax ’ umbai, Maharashira, Inda, 400028
7 (atter Exceptional items and/or Extraordinary items#) (16.18) (9.45) (68,70) (Under sub-regulation (1) of vegmannn 36A of the Insolvency and Bankruptcy Board of India

(6) The Proceeds from IPO s of 7 7,340.00 Lakhs. The Osiec!, Proposed Uization & Amout Utized as on B | Total comprehensive Income for the period (Insolvency Resoluton Process for Carporate Persons) Reguiatons, 2016)

September30, 202652 under. {Comprising Profit (Loss) for the period (after tax) ‘ SL. RELEVANT PARTICULARS
N Total Amount Total Amount and Other Comprehensive Income (after tax)] | 360 (32.53) 1. |Name of the corporate debtor along with | Chintamanis Jewellery Arcade Private Limited
Particulars Allocated in Lacs (%), Utized" infacs ¢} 8| Paid-up Equity Share Capital (Shares of Rs. 10- each) | 2, 285000 | 285000 | PAN & CIN/LLP No. LC\Ql: U36910MH200IPTC136711)

To set up plant for manufacturing Croscamellose Sodium (CCS), and 7_| Reserves (excluding Revaluation Reserves) | (55.33) (87.44) 2. |Address of the registered office Suraj Vista 3rd Fioor Kashinah Bhuru Marg

Sodium Starch Glycolate (SSG) and Caboxymethyiceliviose (CMC) 543038 724841 8_| Securlties Premium Account | - - ;’jggfeﬂaﬁgfas"“’fa i 400028

General Corporate Purposes 179033 12192 8 | Networth | : 279314 | 276256 R o websie

Issue Related Expenses 610.29 85791 10 | Paid up Debt Capital/Outstanding Debt | 385.00 467.50 385.00 4 Dela\'\ss of D“BW vgveve majority of fixed fgmmomK SL Vrﬁ) g;rwacle Demm \oca\ed a‘

Tota 784000 902824 11 | Outstanding Redeemable Preference Shares [ [ - - st reocle SRIRKAR WARG, PRABADEVL MUMEA!

"Net ¢ 302026 A: 2026- 12| Debt Equity Ratio | 045 042 0.42 OPPOSOITE SIDDHIVINAYAK TEMPLE

YA Rl 13 | Eamings Per Shara (of Rs. 10/- each) T e e s (1

Nok 2013, (for continuing and discontinued operations) - uc Reregs T Opeatons 1 FY 202021 s

throughIPO | Basic and Diluted: (0.06) (0.03) (0.24) servlces w\d m \ast ﬂnanma\ jear 12,8276

(7) The Proceeds from Rightissue s of 2 3.977.13 Lakhs. The Object, Propased Utiization & Amount Utiized as on 14| Capital Redemption Reserve I . ormed by The suspended dreclor
Septembr 30, 20261s as under. —- 2 s ncluding st avalabl i m 5 To'be sought by sending Emal at

ToaT A T 15 | Debenture Redemption Reserve | z F = s (with schedules) of two years,
unt fotal Amou I S [ hscs of cvedilms P avaﬂab\e at URL
| o R X 1.14
Particulars | Alocated in Lacs () Uilzednfacs :: ! KD':" 5?’5‘”‘" 90::""‘9" ".‘:" ! gf"z | - g:: Sec- | Emall Request o be sent o~
To set up plant for manufacturing of Microcrystaline Cellulose. 323271 6279.67 BRG] raohee Sorn S overne 0 | o _(0.05) Snlarans o : ;
= < #- Exceptional and/ or Extraordinary items adjusted in the Statement of Profit and Loss in accordance with ind AS lober, xient \pproval of

General Corporate Purposes 69442 10625 Rules/ AS Rules, whichever is applicable . E— I Co

Issue Related Expenses | 50.00 5890 Notos: [oale of v of Vj‘jg;i;’s”a VST o prospec: [ o741 November, 2026

Total . 3977.13 644482 a) The above is an extract of the detailed format of the Un-Audited quarterty Financial Results filed with the Stock as date for submission of objections 10 | 12th November, 2026

* Net of FD interest of ¥ 2.50 Lakh year 302026 { As on 30 \ber 2026 - Exchange under Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, rovisional list

74,81 Lakhs) Note: the Ce 2013, The full format of the quarterly Results is available on the website of BSE Limited (BSE) at www.bseindia.com 13]Date of wssue n! ﬁna\ TSt of prospeciive res-| 19th November, 2026

as well as on the website of the Company at https://aquapharm-india.com and can be accessed by scanning the lution 3
0 cx . QR Code 14]Date of \ssue n! m!ovmamn ‘memorandum, | 19th November, 2026
(8) The Company is not & Large Corporate as per the applicabity criteria given under the SEBI circular evamamn mamx and request for resolution
SEBIHODDHSICIRP (2018/144 dated 26th Novembes, 2018 b) For the other line items referred in Regulation 52(4) of the SEBI Listing Regulations, pertinent disclosures have resoluion applicants
(8) The figures for the half year ended 31st March, 2026 represent the difierence beween the audiled fgures in been made to the Stock Exchange and can be accessed at www.bseindia.com 5o e acomrsson o eeaian 19th December, 2026
1 g fi o ¢) The impact on net profitlloss, total comprehensive income or any other relevant financial item(s) due to change(s)
fespect of the full fancal year and the unaudited published year-todate figues upto half year ended on IRacoadmng pohc?;s sl e dlicionca by nemris ol a PRl ¥ v 8| s el o s Espesson o aaras rp@g o
b Interest
hare for the half yea 30,2026, September 30, 2025 & March 31, 2026 have been By Order of the Board Detals of e Corporale Deblors UDYAN-HIF-19-0035532
caiculated for the Sixmonths and notannualized, Aquapharm Chemical Limited Registration Status as MSME.
(11) The previous year figures have been re-grouped, re-cast and re-arranged wherever considered necessary lo (Formerly known as Prashant Jain
Advaya Chemical Industries Limited) Authorized Signatory of Solvenza Advisory LLP
For and on behalf of Accent Microcell Limited Ganesh Vishwanathan esolution Professional in the matter of
Sd/- Whole-time Director and Chintamanis Jewellery Arcade Private Limited:
Ghanshyam Arjanbhai Patel Place : Pune Chief Financial Officer  Registration No.: IBBI/IPE-0144IPA-1/2022-23/50008
-1, 1 g 1128587 Date: 15th October, 2026 Registered Address- Office No 1, First Floor, Gami Terra,
2:;;, 418, ?:& d Man‘iﬁmg Didatog L e ] Lo Place: Navi Mumbai. Plot no, 45,51, Sector 6, Sanpada, Navi Mumbai 400705,
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BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE OFFER MPANY SECRETARY Al MPLIANCE OFFICER
& J — Rahul Kumar
1 JM Financial BofA SECURITIES / A\ NUV (.) M UFG i b 1¢ Floor, Tower B, Paras Twin Towers, Golf Course Road, Sector 54,
M Financial Limited BofA Securities India Limited Nuvama Wealth Management Limited MUFG Intime India Private Limited Gurugram - 122 002, Haryana, India, Te: +91 124 430 2163
7% Floor, Cnergy Ground Floor, A Wing, One BKC 801-804, Wing A, Building No. 3 (Formerly Link Intime India Private Limited) E-mail: cs@parashospitals.com
Appasaheb Marathe Marg, Prabhadevi G Block, Bandra Kuria Complex, Bandra (East) Inspire BKC, G Block C-101, Embassy 247 Park, LB.S. Marg, Viknroli (West)
Mumbai - 400 025 Mumbai 400 051 Bandra Kurla Complex, Bandra East Mumbai 400 083 Bidders may contact the Company Secretary and Compliance
Maharashtra, India Maharashira, India Mumbai - 400 051 Maharashira, India Maharasha, India Officer, the BRLMs or the Registrar to the Offer in case of any Pre-
Telephone: +91 22 6630 3030 Telephone: +91 22 6630 8000 Telephone: +91 22 4009 4400 Telephone: +91 810 811 4949 Offer or Post-Offer related problems, such as non-feceipt of leters
E-mail: parashealthcare.jpo@jmfi.com E-mail: dg.parashealth_ipo@bofa.com E-mail: parashealicare.po@nuvama.com E-mail: parashealihcare.ipo@in.mpms.mufg.com of Allotment, non-credit of Allotted Equity Shares in the respective
Investor Grievance ID: grievance.ibd@jml.com Investor Grievance ID: dg.ndia_merchantbanking@bofa.com | Investor Grievance ID: customerservice. mb@nuvama.com Investor Grievance ID: parashealihcare.ipo@inmpms.mufg.com | benefciary account, non-receipt of refund orders or non-receipt
Website: vwvjml.com Website: hitps://business.bofa.com/bofas-india febsite: wwi.nuvama.com Website: winwin.mpms.mufg.com of funds by electronic mode. For all Offer-related queries and for
Contact person: Prachee Dhuri Contact person: Sayanan Bhatacharyya Contact person: Pari Vaya Contact person: Shanti Gopalkrishnan redressal of complaints, investors may also wie fo the BRLMs.
SEBI Registration No.: INM000010361 SEBI ion No.: INMO00011625 SEBI Registration No.: INM000013004 SEBI ion No.: INROO0004058
AVAILABILITY OF RHP: Investors should nofe that Investment in Equity Sheres involves a high degree of risk and investors are advised 10 refer to the RHP and the Risk Factors contained herein, before applying in the Ofer. Full copy of the RHP is avalable al the website of SEBI at www:sebigovin, the website of Stock Exchanges at
www.nseindia.com and www.bseindia.com the website of our Company at wiw.parashospitals.com and the website of BRLM, ie., JM Financial Limited, BofA Securiies India Limited and Nuvama Wealth Management Limited at wwwjmf.com, bof and com, respecively
AVAILABILITY OF THE ABRIDGED PROSPECTUS: A copy of the Abridged Prospectus is available on the website of our Company at www.parashospitls.com, the BRLMS, i.., JM Financial Limited, BofA Securities India Limited and Nuvama Wealth Management Limited at wiwjmf.com, hitps:/ibusiness bofa.comibofas-india and
www.nuvama,com, respeciively.
AVAILABILITY OF BID CUM APPLICATION FORMS: Application forms can be obtined from the Registered Offce of Paras Healthcare Limited, Tel: +91 124 430 2163 and the BRLMs ~ JM Financial Limited, Telephone: 91 22 6630 3030, BofA Securities India Limited, Tel: +91 22 6630 8000 and Nuvama Wealth Management Limited,
Telephone: +91 22 4009 400 and Syndicate Members: JM Financial Services Limited, Telephone: + 91 22 6136 3400, Nuvama Wealth Management Limited, Telephone: +31 22 4009 4400 and at the select locations of the Sub-syndicale Members (as given below), SCSBs, Registered Brokers, RTAs and CDPs partcipating in the Offer. Bid cum
Application Forms will also be available on the websites of BSE and NSE and the Designated Branches of SCSBs, the lst of which is available at websiles of the Stock Exchanges and SEBI.
APPLICATIONS SUPPORTED BY BLOCKED AMOUNT (ASBAY: Investors have to apply through the ASBA process. ASBA has to be availed by all the investors. For details on ASBA process, please refer to the details given in the ASBA Form and Abricged Prospectus and also please refer to “Offer Procedure’ on page 539 of the RHP. Further ASBA
Application forms can be obtained from Designated Branches of SCSB, th list of banks that are available on website of SEBI at www.sebigovn and website of Stock Exchanges at www.nseindia.com and www.bseindia.com. The inveslors re required to fil the Bid Cum Application form and submit the same to the relevant SCSB at the specific
locations or registered brokers at the broker centers o RTA or DP's. The SCSB's will block the amount in the account s per the authority contained in 2pplication form. On allotment, amount wil be unblocked and account will be debited only to the extent required to be paid fo allotment of shares. Hence, there willbe no need of refund
UPI: UPI Bidders can also Bid through UPI Mechanism.
SUB-SYNDICATE MEMBERS: Almondz Global Securies Limited, Anand Rathi Share & Stock Brokers Limited, Centrum Capial Advsors Limited, Eurekha Stock & Share Broking Services Limited, HDFC Securities Linited, ICICI Securities Linited, IDBI Capital Market Services Linited, India Infoine Limited, LKP Securites Limited, Motial Oswal Financial
Services Limited, Prabhudas Lilladher Private Limited, Religare Securities Linited, SMC Global Securities Linited, Kotak Securities Linited, Axis Capital Limited, SBICAP Securiies Limited, Pravin Ratial Share and Stock Brokers Limited, lIFL Wealth Management Limited, Baiaj Financial Securities Limited, YES Securities (India) Limited, Globe Capital
Market Limited, Tradebuls Securies Private Limited, KIMC Capital Market Services Limited, Sharekhan Limited, RR Equily Brokers Private Limited, Asit C Mehta Financial Sevices Limited, 350 ONE WAW Limited, Pantomath Financial Senvices Limited, Ambit Capital Limited, Keynote Capital Limited, Trust Securites Limited, Standard Chartered
Securiies, ANS P Limited, Asit C Mehta, Equiras Securiies Pvt L, Finwizard Technology Pvt. Ltd, Jhaveri Securities, Jobanputra Fiscal Services Pvt Ltd, Keynote Capitals Limited, Pravin Ratal Share & Stock Brokers Liniled, Religare Securilies Ltd, DB{(nfernational) Stock Brokers Lt
BANKERS TO THE OFFER:
Escrow Collection Bank and Refund Bank: ICICI Bank Limited
Public Offer Account Bank: HDFC Bank Limited
Sponsor Banks: ICICI Bank Limited and HDFC Bank Limited
Al capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the RHP.
For PARAS HEALTHCARE LIMITED
On behalf o the Board of Directors
Sd-
Place: Gurugram Rahul Kumar
Date: October 14, 2026 Company Secretary & Compliance Offcer
PARAS HEALTHCARE LIMITED is proposing, subject to applicable statutory and regulatory rgrenens, el of equisteappovl,maretcondians an o considsraton, 1 make n i Puli O of s Eqil rars and s fle the RHP wi he R on Ocobr 14, 2026, The RHP s avael an te wksle of e Company st
Wi parashospitals.com, on the website of the SEBI at ww.sebi.govin, on the websites of BSE a on the websites of JM Financial Limited, BofA Secrities India Limited and Nuvama Wealth Management Limited at wenwjmfl.com, a and com, respeciively. The
ot mestrs shou ot niesment i auty shars s a ighcegr of k. For delais, poental esors shad refr e <ecton i Risk Facors on page 21 of the RHP. Potential investars should ot rely on the DRHP.
The Equity Shares have not been and wil ot be registered under the United States Secritis Act of 1933, as amended (the *U.S. Securities Act) or any other applicable aw of the United States and, unless o registered, may ot be offered or Sold withn the United States except pursuant to an exemption from, or in a transacton not subject to, the registration
equirements of the U.S. Securities Act and appiicable state securites laws. Accordingly,the Equity Shares are being offered and sold (a) in the United States only to persons reasonably believed to be *qualiied nsiitutonal buyers’ (as defined in Rule 144A under the U.S. Securities Act) pursuant to the private placement exemption set out in Section 4(a) o the
U.S. Securies Act, and (b) uiside the United States in “offshore ransactions” as defined i and in reliance on Regulation S under the U.S. Securiies Act and the applicable laws of the jursdictons where those offers and sales are mate.
\_ Adactors )

0 SBI | STATE BANK OF INDIA,
| State Bank Foundation Institute “CHETANA",
Plot No.8-9 Scheme No.78 Aranya, Vijay Nagar Indore. Ph.: 0731-2578003
NOTICE FOR INVITATION OF DESIGN COMPETITION PROPOSALS FOR ENGAGING

PRINCIPAL PROJECT ARCHITECT CUM PROJECT MANAGEMENT CONSULTANT

State Bank of India (SBI) invites Expression of Interest {EQI| from reputed and experienced
Architectural Firms{individual for partiipating in the Design Compatition for selection and|
gegement of Priscyal Prject Architet cum Prjct Managament Constant 1o rende

propo cademic Black &
othr amenis on Barks o at SBF cnmm Scheme No.E, Viay Nagar,lndoe

[t b peddrivort e i et
downloaded from Bank's website www.sbi.co.in under procurement news
htpsdisi.o.nfwebisbin the-news procurement news) 1 15" Dctober, 2026 o
11" November, 2026 up to 3.00 P, Interested Architectural Firms camplying prescribed|

their

it tender by 3.00 pm on

igibdlity

117 November, 2026. Applications received after due date and time wiill not be entertained. |
The SBI reserves their rights to accept any or to reject all the applications without assigning

VEEJAY LAKSHMI ENGINEERING
WORKS LIMITED

Regd. Office: Sengalipalayam,
NGGO Colony Post, Coimbatore - 641022
E-mail: compsec@veejaylakshmi.com
Website: www.veejaylakshmi.com
CIN: L29191TZ1974PLC000705

NOTICE
Notice is hereby given pursuant to Reg.47

of the SEBI Listing Regulations, that a
Meeting of the Board of Directors of the

A Enterprise TRF LIMITED

CIN : L74210JH1962PLC000T00

Regd. Office : 1, Station Road, Burmamines, Jamshedpur - 831 007

EXTRACT OF CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND SIX MONTHS ENDED 30TH SEPTEMBE'E.LZUZG
ahs

Particulars

Quarter.

en
30092026
Unaudited

Sixmonths.
ended

30.09.2026

Unaudited

1.| Total Income from operations (Net)

519870

Block No. 2, 2nd Floor, Karmayogi Bhavan,
Sector 10, Gandhinagar-382010 (Gujarat).
Phone: 079-23256022, Fax: 079-23238925

Enabing e Gonrmance

GIL on behalf of Directorate of ICT & e-Governance , Government
of Gujarat invites Bid through GeM portal route for “Request for
Proposal (RFP) for “External Attack Surface Management (EASM),
Digital Risk Monitoring (DRM), Incident Response (IR) Services for
2 Years for Gujarat Security Operations Center (GSOC)(GeM Bid
No: GEM/2026/8/7942125, Dated : 14/10/2026. For more details
visit to: https://gil.gujarat.gov.in/Tenders & https://gem.gov.in/

- Managing Director

reasons thereof and no correspondence shall be entertained in this regar
addendum, ifany

Director &

Email: i com

& accent ACCENT MICROCELL LIMITED
CIN: L24230GJ2012PLC069799

Registered Office: 314, SHANGRILLA ARCADE, SHYAMAL CROSS ROAD,
ANANDNAGAR ROAD,SATELLITE, AHMEDABAD (GJ)-380015

Sl Particulars
INo.

bsite: www.

Tel. No.: +91 7940042367 / *91 79 40094907
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE
HALF YEAR ENDED SEPTEMBER 30, 2026

(2 in lacs, unless otherwise stated)!
Half Year Ended

30/09/2026 | 310312026 | 30/09/2025 311032026
| (Un-Audited) (Un-Audited) (Un-Audited) | (Audited)

Year Ended

Company is scheduled to be he\d on 2 | Net Profit/{Loss) from ordinary activitias before axcepSional items & tax 33348 52
Tuesday, the 10" November, alia, | [| 3] NetProftiLess) Y ater tax and Mnordy Interest 498476 | 517241
toconsider, rd,the | {| 4| Omer income 4136 4
un-audited financial Results of the| (s |Tot Comprehensie [ g oss) afer tax. Minonty nterest and Other S| sias
Company for the Quarter / period ended Comprehensiv income (afer 2| 5
September 30, 2026 along with other| || Pad up Equty Share Capral 110044 | 110044
subjects. 7. | Eamingsi{Loss) per share (of Rs. 10 each) - not annuaised (Rs) 45.30 47.00
For VEEJAY L 6 [ D share (of Rs. 10 each) - nol annwalised (Rs) 50| w0
Coimbatore 8d-J. Anand
BFI CHETAN, 14.10.2026 Note
1 the Company on fol
Quarter
si. anded
No,| Particulars 30032026
Audited
1, | Total Income from operation (Net) 359550
2 | Net Profiti{Loss) before exceptional flams & tax 371.18
3 [om income 3131
com I Ot w)| 37947
5. | Basic EPS- not annualised (Rs)
6. | Diluted EPS- not annualised (Rs)

2. The ‘above s an extract of the detaied format
Exchanges under Regulation 33 of the SEBI

uarterly Financial Results fied with the Stock
sting Obligations and Disclosure Requirements)
Regulations, 2015. The full format of the Financial Results are avadable on the Company's website

w00,

Jamshedpur
October 13, 2008

For and on behat of Board
S

Umesh Kumar Singh
Waraging Otector

Intemavel tional ™
House
INTERNATIONAL TRAVEL HOUSE LIMITED
CIN: L63040DL1981PLC011941
Regd. Office: Travel House, T-2, Community Centre, Sheikh Sarai,
Phase-l, New Delhi - 110 017
Tel: 011-2601 7808
E-mail: Investor_TH@ith.co.in | Website: www.internationaltravelhouse.in
SPECIAL WINDOW FOR TRANSFER AND DEMATERIALISATION
OF PHYSICAL SHARES
Please note that a Special Window for transfer and dematerialisation (demat) of physical
shares of Interational Travel House Limited (the Company) is open upto 4" February,
2027 in terms of SEBI Circular No. HO/38/13/11(2)2026-MIRSD-POD/ 1/3750/2026 dated|
30" January, 2026 (‘SEBI Gircular).
The aforesaid Special Window is available for transfer requests related to physical shares|
that were sold or purchased before 1" April, 2019. The Special Window shall also be
available for such transfer requests which were submitted earlier and were,

otherwis
d bet (he(rzns!emrand transferee, as well as shares|

wmch have been transferred to the Investor Education and Protection Fund, will not be|

It may be noted that requests which are accompanied by the original share certficate(s)
along with transfer deed(s) and other supporting documents as per SEBI Circular willonly
be considered under the Special Window. Shares transferred during this window shall b
[mandatorly credited to the transferee only in demat mode and shall be under lock-in for a
periodofone yea rom he ate of egistation of ransfer. During tis peiod, such shares

pledged.

their respective meetings held on October 14, 2026.

1 Total income from operations 17,73868 2138324 |14,196.71 | 35579.95
2 Net Profit for the period (before Tax, Exceptional

andlor Extraordinary items) 413750 | 342026 | 240592 5,826.18
3 Net Profit for the period before tax (after

Exceptional and/or Extraordinary items) 413750 | 342026 | 240592 5.826.18
4 Net Profit for the period after tax (after Exceptional

and/or Extraordinary items}) 311160 | 257903 | 1806.82 4.385.86
5 Total comprehensive income for the period

(Compeising profit after tax and other

comprehensive income after tax) 3,111.60 | 257903 | 1,806.82 4,385.86
6 Paid-up equily share capital

(face value of Rs. 10/- each) 239890 | 239890 | 2,398.90 2.398.90
7 Reserves (excluding Revaluation Reserve)

s shown in the Audited Batance Sheet of the

previous 2802128 |25,149.56 (2256553 | 26,149.56
8  Eamings Per Share

Basic: 1297 10.87 784 1865

Diluted: 1297 10.97 7.84 1865
Notes:
(1) Aud Directors at

(2) These fianciaresuts have been pered i compianc wit the Aocuning Standad (A5 as nolfied by the
n 133 2013,

MinistryofC

[}

{4) As per MCA notifcation dated February 16, 2015 companies whose shares are fisted on SME Exchange as
ital 2009,

fromthe compulsory requirement of adoption of nd AS.

(5) Company has 3 manufacinfactes duybcsled o Dahe (SEZ Un). Prans & Nayka. Accardngly conpeny

i location of

17
September 30, 2026 is as under.

Particulars
To set up plant for manufacturing Croscarmellose Sodium (CCS), and

(6) The Proceeds from IPD 5 of  7,840.00 Lakhs. The Object, Proposed Utiization & Amount Utilized as on

Total Amount
Allocated in Lacs (7) Utilized" in lacs (2}

Total Amount

“Net terestof €
543.52Lakhs)

Sodium Starch Glycolate (SSG) and Caboxymethylceliviose (CMC) 543938 724841
General Corporate Purposes 179033 112192
Issue Related Expenses 61029 65791
Total 784000 902824
302026 (A 2026-

Not: 12013,

through PO

September 30, 2026 is as under.
Particulars

To set up plant for manufacturing of Microcrystaline Cellulose
General Corporate Purposes

Issue Related Expenses

Total

(7) The Procaeds from Right issue is of 2 3.977.13 Lakhs. The Object, Proposed Utilization & Amount Utiized as on

Total Amount

Total Amount

Allocated in Lacs () Utized" Infacs 11
| 323271 627967
694,42 10625
5000 5890
3977.13 644482

* Net of FD interest of 7 2.50 Lakhs credited during Half year ended Seplan‘mv 302026 { As on 30 September 2026 -

74,81 Lakhs) Note:

SEBIHODDHSICIR/P 2018/144 dated 26th November, 2018

pt y
( hate for the half yea
caiculated for the Six months and not annualized.

Date: 14.10.2026

(8) The Company is not & Large Cororale a5 per the appicabity criteria given nder the SEBI circular

{8) The figures for the half year ended 31st March, 2026 represent the difierence between the audied fgures in
respect of the full financal year and the unaudited published year-to-date figures upto half year ended on

30,2026, September 30, 2025 & March 31, 2026 have been
(1) The previous year figures have been re-grouped, re-cast and re-armanged wherever considered necessary to.
For and on behalf of Accent Microcell Limited

Sd/-

Ghanshyam Arjanbhai Patel

Aquapharm Chemical Li
\rwmvlnmnnm
Rt O i ard 10 P Aner

1nch Offc 31 Nota Subnos Road, Kokata 700 001, W
81 20 8609 0000 | F: +91 m;ﬂ[‘:smb]( L

/2 Chemical Indusiries Limited)

The eligible sharenolders shall submit the transfer deeds together with the relevant|
documents to the MCS Share Transfer Agent Limited (Unit: International Travel
House Limited), Registrar and Transfer Agent of the Company, at 179-180, 3" Floor,
DSIDC Shed, Okhla Industrial Area, Phase-l, New Delhi -110020 or wiite af

International Travel House Limited

— —— : L Abhishek Chawla
1. 3 months. Corresponding Year Date: 14" October, 2026 Company Secretary
No.| Particuiacs ended Imonths ended | ended

30.09.2026 30.09.2025 31.03.2026
| | (Un-Audited) (Un-Audited) (Audited) B NIOEIE OnIC
1| Total Income from operations I 39623 | 144502 J
A T e ‘ 1 EXTENSION IN INVITATION FOR EXPRESSION OF
i iy p INTEREST FOR CHINTAMANIS JEWELLERY ARCADE
bsfore tax, Exceptional andlor Extraordinary items# 21.30) 15.25 87.93)
g e L i R ey | e PRIVATE LIMITED OPERATING IN MANUFACTURE AND
¥ period hefory e, RETAIL/TRADING OF JEWELLERY AT MUMBAI

|| (after Excoptional and/or Extraordinary items#) _ (2130) {1828) @IAT) 'Sura] Vista 31 Floor Kashinat Buru Marg Prabhadevi Dadar West

4 | Net Profit/ (Loss) for the period afier tax ’ Mumbai, Maherashtra, India, 400028
(after Exceptional items and/or Extraordinary items#) (16.18) (9.45) (68.70) (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptey Board of Inda
[ Total comprohonsive Income for the poriod (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
{Comprising Proft/ (Loss) for the periad (after tax) ‘ [SL. RELEVANT PART! CUI.ARS
| and Other Comprahensive Income (after tax)) 3.60 (32.53) 1. [Name of the corporate deblor along with | Chin rcade Private
6| Paid-up Equity Share Capital (Shares of Rs. 10)- each) | | 285000 | 285000 | PAN & CIN/ LLP No. IC\N U36910MH2003PTCW3HW)
7 | Reserves (excluding Revaluation Reserves) | (55.33) (87.44) 2. |Address of the registered office Suraj V\s'a 3m F\nur Kashinath Bhuru” Marg
8 | Securities Premium Account | - Prabhadevi Dadar West
> ' - P Hunksl hrsste, i, 40028
8 | Networth | 274082 279314 | 276256 3 URC of websis
10 | Paid up Debt CapitaliOutstanding Debt 38800 467.50 385.00 . {Detals of place where majorty of fxed S aT e Carorae Dot Tcled 1
assets are located 13/18_ KOHINOOR _ COM
11 | Outstanding Redeemable Preference Shares | SAVARKAR MARG, PRABHADE\/\ MUMBN
12| Debt Equity Ratio I 045 042 04z OPPOSOITE SIDDHIVINAYAK TEMPLE
13| Eamings Per Share (of Rs. 10/- each) 5. {Installed capacity of main products services | NA
(for continuing and discontinued operations) - uantity and value of main product Revenue irom Operalions in FY 2020-21 was’
|| Basic and Diluted: (0.06) ©0.03) (0.24) services sold in ast financial year 28,76,
14 \ Capital Redemption Reserve | = umber of employees! workmen formed by the suspended director]
Lot S o Including fast avalable finan- Eela\s(oée saug;t éy ssnémg Emawla«
15 | Debenture Redemption Reserve | ith schedules) of two years,|
18| Dobt Service Coverage Ratio I o5 5 058 s of dlors are avaﬂab\e al URL
: + 9. [Efighility for resol nts under sec- | Email Request fo be sent on:-
| 17 | Interest Service Coverage Ratio | 0.13 0.14 (0.05) ion 2500 o e Cme\savaﬂab\e at URL: | hintamanis.ip@gmail.com
[T0{Cast date fober, xten pproval of

#- Exceptional and/ or Extracrdinary items adjusted in the Statement of Profit and Loss in accordance with Ind AS

Rules/ AS Rules, whichever is applicable
Notes:

a) The above is an extract of the detailed format of the Un-Audited quarterly Financial Results filed wilh the Stock
Exchange under Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015
The full format of the quarterly Results is avallable on the website of BSE Limited (BSE) at www.bseindia.com
as well as on the website of the Company at hips://aquapharm-india.com and can be accessed by scanning the

OR Code.

b) For the other line items referred in Regulation 52(4) of the SEB Listing Regulations, pertinent disclosures have
been made (o the Stock Exchange and can be accessed at www.bseindia.com.
) The impact on net profit/loss, total comprehensive income or any other relevant financial item(s) due to change(s)

in accounting policies shall be disclosed by means of a footnote.

Place - Pune
Date - 14th October, 2026

By Order of the Board

Aquapharm Chemical Limited
(Formerly known as

Advaya Chemical Industries Limited)
Ganesh Vishwanathan
Whole-time Director and

Chief Financial Officer

DIN: 11259872

Place: dabad

Managing Director
IN:

epaperjinancialexpress.oon‘. .

Col
07th November, 2026
12ih November, 2026

7 [Date of 5506 of provisonal st of prospec-
tive resolution applicants
ast dafe for submission of objections 10
rovisional st
To{Dsle st o Tt of prospeaie e
olution aj
Tl of o e o
eva\uaﬂon mamx and request for resolution

resolution applicants
TofLast date o submsson of tosoion

19th November, 2026

19th November, 2026

19th December, 2026

T6]ProceS Al 0o s Expresson o | chirtararsorp@aaloom
est

el o7 Cororale Do

T UDYAN-H-19-0035532
Registration Status as MSWE.

Prashant Jain

Authorized Signatory of Solvenza Advisory LLP.

solution Professional in the matter of

Chintamanis Jewellery Arcade Private Limited

Registration No.. [BBUIPE-01441PA-1/2022-23/50008
Registered Address- Office No 1, First Floor, Gami Terra,
Plot no, 45,51, Sector 6, Sanpada, Navi Mumbai 400705

Date: 15th October, 2026
Place: Navi Mumbai.

BENGALURU
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